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(d)  No, Sir. 

Rehabilitation of shipping industry 

1748, SHRI M. Si. GURUFADAS-
WAMY; Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(SHRI MADHAVRAO SCINDIA): (a) t0 
(c) Survey for a new B.G. railway line 
from Ranchi to Giridih via Hazaribagh 
and Koderma was conducted in 1986. 
The project was not nnanically viable. As 
such, it is not proposed to be taken up. 

  

(a) whether there is any proposal to 
rehabilitate shipping industry as 
suggested by high level expert group on 
shipping; 

(b)  if so, what are the details the 
proposal; and 

(c) whether the industry would be 
brought within the ambit of Sec. 80CC of 
the Income Tax Act? 

- THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE 
TRANSPORT (SHRI RAJESH PILOT): 
(a) to (c) An Expert Group set up to 
formulate and suggest fiscal incentives 
for attracting capital to the shipping 
industry has recommended various 
concessions to be extender to the industry 
under the provisions of the Indian. 
Income Tax Act including extension of 
the facilities of section 80 CC. These 
recommendations have been forwarded to 
the relevant authorities. 

Linking Hazaribagh by rail 

1749. SHRI YASHWANT SINHA: 
Will the Minister of " RAILWAYS be 
pleased to state: 

(a) whether Government have con-
ducted any feasibility study of connecting 
Hazaribagh in Bihar by railway; ,1 

(b) if so, what are the results of that 
study; and 

(c) what is Government's present 
policy regarding this rail link? 

THE MINISTER OF STATE OF THE     
MINISTRY  OF    RAILWAYS 

Pollution of sea by foreign ships 

1751.     SHRI S. S.    AHLUWALIA: Will 
the     Minister      of     SURFACE   
TRANSPORT be pleased_to state: 

(a) whether it is a fact that the 
Exclusive Economic Zone (EEZ) on our 
coastal frontier is also used by 

 

of


